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SoftwareOne India Pvt. Ltd.      …Appellant 
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Magnamious Systems Pvt. Ltd.     …Respondent 
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For Appellant:  Mr. R Jawahar Lal and Mr. Shyamal Anand, Advocates 
 

For Respondent:   Mr. Harshit Agarwal and Ms. Saloni Purohit,  
Advocates      

 

  
 

O R D E R 

10.01.2020  Post this appeal ‘for Admission (After Notice)’on 06th February, 

2020. 
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[Justice Bansi Lal Bhat] 
Member (Judicial) 
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